
1st SURANA & SURANA AND NUSRL

Virtual : Oct 26, 2024 ; 

On Campus : Nov 15th & Nov 16, 2024

NATIONAL CRIMINAL LAW 
MOOT COURT COMPETITION
2024
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Register Now

nationalmoot@nusrlranchi.ac.in

Prizes Worth More Than Rs. 1 Lakhs

Prizes Worth More Than Rs. 1 Lakhs



About
NUSRL, Ranchi

The National University of Study and Research in Law (NUSRL) was established by an Act of
the State Legislature, inspired by the vision of India’s constitutional forefathers. They
recognized that law, legal systems, and legal institutions play a pivotal role in shaping the
human, social, political, and economic development of the nation. Law, as a social process with
a profound influence on societal dynamics, serves as the backbone for the healthy growth of
democracy and the rule of law.

The University's objectives align closely with the United Nations Sustainable Development
Goals (SDGs), particularly Goal 4, which aims to ensure inclusive and equitable quality
education and promote lifelong learning opportunities for all. By focusing on the upliftment of
tribal and other indigenous communities, the University seeks to address educational disparities
that these marginalized groups often face. Through targeted programs, culturally relevant
curricula, and community engagement initiatives, the University promotes access to education,
reducing barriers and ensuring that these communities benefit from the same opportunities for
social and economic development as others.

In the 21st century and beyond, India, with its
rich heritage of legal culture, thought, and
tradition, must continue on a path where law
acts as a catalyst in realizing the goals enshrined
in the Constitution. The Chancellor of the
University is the Hon’ble Chief Justice of
Jharkhand and the Hon’ble Governor of the
State is its Rector. Also, the Hon’ble Chief
Justice of India has been named as the Visitor of
the University under the Act. The present Vice-
Chancellor is Prof. (Dr.) Ashok R. Patil, a legal
luminary of international repute. 



About
The Moot Court Competition 

Teams participating in the competition must consist of two to three members, with

each team preparing to argue both the prosecution and defense sides of a case. The

competition emphasizes rigorous research, memorial drafting, and oral arguments,

offering students a chance to sharpen their legal acumen in a real-world setting.

Online registration begins on September 20, 2024, and closes by October 15, 2024,

with memorial submissions due on October 20, 2024.

The competition also offers substantial

rewards, including a prize pool of Rs. 50,000

and additional benefits upto Rs. 1,00,000,

along with awards for the best memorials and

best advocates. It is an ideal opportunity for

aspiring lawyers to test their abilities and gain

recognition for their legal talents​.

The Surana & Surana and NUSRL National Criminal Law Moot Court Competition
2024 is an exciting platform for law students to showcase their legal research and
advocacy skills in the field of criminal law. Scheduled in a hybrid format, the
competition will consist of virtual rounds on October 26, 2024, followed by on-campus
rounds at NUSRL Ranchi on November 15-16, 2024. This competition aims to foster a
deep understanding of criminal law through critical legal analysis and argumentation.

https://moot.in/registration.php

https://moot.in/registration.php


Registration
Payment Details&

a. Online registrations are open from 20th September 2024. The teams must register online by
15th October 2024. Teams will have to register online at https://moot.in/registration.php. 

b. No temporary registration requests will be entertained. Kindly refrain from sending such
requests to Surana & Surana or NUSRL, Ranchi. 

c. Participants will receive an automated system generated acknowledgement on successful
submission of registration. Participants will receive an approval as acceptance of their request
for participation by 17th October 2024 or earlier.

d. A registration fee of Rs. 3,000/- is to be paid online by 15th October, 2024 at NEFT :
Account Name : NUSRL, Ranchi ; Bank : Bank of India ; Account # 490710110003104 ; IFSC
Code : BKID0005900 ; Branch : NUSRL Campus, Ranchi, Jharkhand, India.

Receipt of the online payment to be sent by email to: nationalmoot@nusrlranchi.ac.in. 

Fee once paid will not be refunded.

https://moot.in/registration.php
mailto:nationalmoot@nusrlranchi.ac.in


Winning Team INR 21,000

Runner up Team INR 11,000

Best Memorial INR 6,000

Second Best Memorial INR 4,000

Best Student Advocate INR 5,000

Second Best Student Advocate INR 3,000

Three (3) one-year complimentary subscriptions to SCC Online Web
Edition to be distributed to the winning team worth Rs. 24,000 each.
Total value of Rs. 72,000.

One month access to the SCC Online Web Edition to all participants
valued at Rs. 1099 each. 

Spotlight:-

All winners in all categories would be preferred for internship slots in
the Surana & Surana International Attorneys office based on the team
and location preference.

Awards Prizes&



Start of Online Registration 20th September, 2024

Last date for Online Registration 15th October, 2024

Last date for receiving copies of Reg. Form/Approval letter by
NUSRL, Ranchi

15th October, 2024

Payment of Registration Fee 15th October, 2024

Last date for seeking Clarification to the case 16th October, 2024

Release of Clarifications 18th October, 2024

Last Date for Submission of Memorials (both Prosecution and
Defence) Soft Copy by E-Mail with temporary Team code

20th October, 2024

Orientation, Draw of Lots, Exchange of Memorial for Prelims
I & II

24th October, 2024

Preliminary Rounds I & II 26th October, 2024

Last Date for submission of Travel Plans 30th October, 2024

Submission of Memorials 5 (Five) hard copies (both
Prosecution and Defence) (No markings, Competition code to

be mentioned)
14th November, 2024

Octa finals / Quarterfinals 15th November, 2024

Semifinals, Finals, Valedictory & Prize Distribution 16th November, 2024



Accommodation
Transport&

a. Accommodation will be arranged at NUSRL Campus only during the period of
competition i.e., 14th November 2024 (12: 00 PM IST) till 16th November 2024 (05:00 PM
IST). 

b. Each Team participant opting for accommodation shall be required to pay a fee of ₹3,000
(Rupees Three Thousand Only). 

c. The accommodation fee is non-refundable. 

d. The name and mobile number of the student volunteers in charge of transport /
accommodation will also be made available after finalization. Teams should fill in their
travel plan in the sheet available on ANNEXURE B positively to reach the scanned copy by
5.00 PM on 30th October 2024 via email to nationalmoot@nusrlranchi.ac.in. 

e. To facilitate convenient travel, shuttle services will be provided to transport
participants between their designated accommodation and the college campus. The
specific schedule and pick-up/drop-off locations for the shuttle services will be
communicated to registered participants closer to the competition date. 

f. Extra members over and above the prescribed number will not be entertained and
accommodated under any circumstances. 

Misbehavior of any sort by the participants will be dealt very seriously and will lead to
disqualification.



Prof. (Dr.) Ashok R. Patil
Vice Chancellor, NUSRL, Ranchi

National Administrator

Ms. Soni Bhola 
Faculty Chairperson

Assistant Professor, Law, NUSRL, Ranchi

Faculty Members, Moot Court Committee

Student Coordinators

Mr. Vansh Gandhi
Ph:+91 8950467221

Ms. Abhaya Shruti
Ph: +91 9102642737

Mr. Mukund Ranjan
Ph: +91 9135560027

Ms. Prekshi Bairathi
Ph: +91 7597121198

mcc@nusrlranchi.ac.in

Dr. Hiral Mehta Kumar
Assistant Professor, Law, NUSRL, Ranchi

Mr. Ram Chandra Oraon
Assistant Professor, Law, NUSRL, Ranchi

Dr. Vagish Upadhyay
Assistant Professor, Law, NUSRL, Ranchi

Dr. Utkarsh Verma
Assistant Professor, Law, NUSRL, Ranchi

Mr. Ayush Unnikrishnan
Ph:+91 9031509994

Mr. Vineet Priyadrashi
Ph:+91 7033287949

Ms. Shruti Kumari
Ph:+91 7004743023


